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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 09.09.2016

NAME OF THE COMPANY: M/s. Mrs. Usha Kalra ors, Ors. V/s. M/s. Kalra Pulp & Board
Mills M. Ltd, & ors.

SECTION OF THE COMPANIES AC-tz 3971398
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ORDER

LearnedcounseIforthepartiesarepresent.Learnedcounse|forthepetitionerhasstatedthat

she has already on 08.09.201.6 tited the application for bringing the legal representatlve of Respondent

no. 5 on record' Learned counsel on the other side has no objection on that count Learned counsel for

thepetitionerhasa|sofi|edthec.A.fortheamendmentofcP.Learnedcounse|fortherespondentno.2
seekandisgiven2Weekstimetofi|ehisrep|ytotheapp|ication36/c.||/2016forimp|eadmentofLRand
to the application for the amended CP'

List on 19.10.2016
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